
RAJAST N HIGH COURT, JODHPUR

ORDFR

No. OAIE.V.]2O26 Dated '.2510812026

Following Panel of Advocates is hereby recommended for
appointment as "Guardian-Ad-Litem" for the year 2026 

"-

FOR BENC H JAIPUR

Sr.

No

Name of Advocate

SH./SM'I./MISS/MS.

Enrollment No.

I RAI(SHIT JAIMINI R/508512022

2 RAVINDAR KUMAR SONI w438212023

3 SHARMA KARAN SATYA PRAKASH HEMLATA w345t2021

4 VISHAT, RAJ PUROHI'I' w56412024

5 PzuTHVI RAJ SHARMA R1254612024

6 RAJAT JHARWAL w3tt412025

7 SI.IIVANGI MEENA N8156t2025

8 GTJNJAN KHANDELWAL R/906212025

9 YASHI SI-IARMA R/901112025

10 ASHOK CHOUDHARY w4127 t2024

il NAMRATA SHARMA wt661202l

t2 SHYAM PRATAP SINGH CHOUHAN It/113812021

l3 SUMAN KALAL w54581202s

t4 HARSHITTIWAzu w6657t2022

15 JAYA MITRA R/31 l sl202t

16 HIMANSHU CI{ETANI R/67812021

t7 NEHA SI_IARMA R/3319t2022

l8 RAJ LAXMI Lu6379t2025

19 CHETNA DADHICH w326212025

20 PT]NI]- SI IARMA !U8373t2024

2t PRASHANT TADA tu90212025

22 NADEEM QADEER It/53U2024

23 AAFREEN RIZVI ru4826t2023

24 HARSHITA BHALA w200012024

25 GOPE,SFI BASNIWAL w3s29t2021



26 POONAM KIJMAWAT P.t705812024

27 MIRZA SHOAIB UR ITEHMAN r\1273612022

28 AKANKSFIA SINGH GI]R.IAR R1251612022

29 MANASWII'A NAKWAAL w621812023

30 POOJA SHARMA ru335412022

3l SHARUKH KIIAN Rt269t2024

32 MANISII RAN.]AN w62912023

33 RA.IPAL SINGFI [U234612024

34 BHTJPENDRA SINGI] R/621812025

35 NAMAN SIRVI R/7962t2023

36 HARSHVARDHAN PRATIHAR w492912022

37 SHUBHAM CHOUDHARY 1U818712024

38 SHUBHAM SHARMA P.J492912021

39 GUNJAN CHAWLA N4999t2021

BY ORDER

TSTRAR [ADMN.I

No. GeTVLP I t9 101 12025 I I 9q3

(Subordinate Courts)

Date:{S.08.26

Copy forwarded to the followings for information and necessary action:-
1. Registrar-cum-Principal Secretary to Hon'ble the chief Justice,

Rajasthan High Court.
2. Private Secretary to All the Hon'ble Judges, Rajasthan High court,

Jodhpur/Bench Jaipur.

3. Registrar General, Rajasthan High Court.
4. Registrar (Admn.), Rajasthan High Court, Jodhpur/ Jaipur.
5. Registrar (classification), Rajasthan High court, Jodhpur/Jaipur.
6. Registrar (Judicial), Rajasthan High court, Jodhpur/Bench Jaipur to

circulate the same amongst All court Master and All A.o.J. of
Judicial side, Rajasthan High court, Jodhpur/ Bench Jaipur for
further action.

7. Registrar-cum-cPC, Rajasthan High court Bench Jaipur for
uploading the same on the official website

8. The Member Secretary, Rajasthan State Legal Service Authority,
Jaipur.

9. 'fhe Secretary, Bar Council of Rajasthan, Jodhpur.
10. The President, Rajasthan High court Advocate's Association,

Jodhpur.



I l. The President, Rajasthan High Court Lawyer's Association,
Jodhpur.

12. The President, Rajasthan High Court Advocate's Association,

Jaipur.
13. The President, Bar Association, Jaipur.
14. Additional Solicitor General of India, Rajasthan High Court.
15. Advocate General/AAG/Government Advocate, Rajasthan High

Court, Jodhpur/ Bench Jaipur.
16. Concerned Advocate(s).
1,7. Court Officer, Rajasthan High Court JodhpurlBench Jaipur to

display on the Notice Board.

[AD I

(Subordinate Courts)


